LOK SABHA DEBATES

LOK S:iBHA

Thursday, May 7, 1081/ Vaisakha
17, 1903 (Saka)

Tie Lok Salha mat at Eleven
of the Clock
[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUES-
TIONS

MR, SPEAKER
Shri R. L. P. Verma.

Questions.

(Interruptions)**

MR. SPEAKER : No please.
Nothing will go on record. This is
Question hour. Nothing is going on
record. I have already called Shri
R. L. P. Verma.
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THE MINISTER OF STATE
IN THE MINISTRY OF
HEALTH AND FAMILY WEL-
FARE (SHRI NIHAR RANJAN
LASKAR) : (a) No Sir.

(b) The Government has already
appointed Ayurvedic  doctors in
Government Ayurvedic hospitals and
is taking appropriate steps to en-
courage the Avyurvedic system of
medicine.

(c) Does not arise.
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_ SHRI NIHAR RANJAN LAS-
KAR : The policy of the present
Government about the development
of Ayurvedic system of medicine is
very clear. This is in accordance with
our party manifesto. I can read it
out for the information of the hon
Member. It says :—

“All systems of medicine will be
developed, each in  accordance
with its own genius and potential,
and support and assistance will be
given to all systems of medicine
for research.”

. In this connection, I can also
inform hon. Members how we are
financing this from the First Plan
period  till the present Plan
period. In the first Plan it was
Rs. 40 lakhs. In the Second
Plan it was Rs. 4 crores. In the Third
Plan (1961-66) it was Rs. g9-80
crores. In the Fourth Plan (1969-74)
it was Rs.15.83 crore. In the Fifth
Plan, it was Rs. 25 crores. In the
current plan period it is Rs. 29 crores
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in the Central Sector and including
all States, it is Rs. 81.9 crores. So,
we are giving all emphasis and also
financialhelp todevelop allindigenous
systems of medicine, including Ayur-
veda, Siddha, etc.
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SHRI NIHAR RANJAN LAS-
KAR: This is primarily the State
scctor. But 1 can also inform the
hon. Momber that therc¢ are over
11,000 Ayurvedic disponcarics all
over the coun'ry, 242 Avwivedic
hospitals and y1 Ayurvedic colleges
throughcut the country.
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SHRI NIHAR RANJAN LAS-
KAR : We have these facilities,. We
have recently established separate
Central Research Councilsin diffe-
rent systems of Indian Madicines.

In this connection, I may point
out that the Central Council for
research in Indian medicines and
Homoeopathy was established in
1969. Then it was bifurcated into
¢-Ayurvedic, Siddha and Unani,
Homoeopathy and  Naturopathy.
There are 4 Research Councils
which have been  established
in the country and they are doing
research in this field.

SHRI XAVIER ARAKAL : The
hon. Minister has said that Rs. 81.95
crores are earmarked in the Sixth
Plan. He has also said that steps are
being taken in this respect. I would
like to know what arc the criteria
for this and how they are going to
implemoent these appropriate steps.
They are still on paper because they
are still not categorised. This is an
important issue. This House, time and
again, raised a point that there should
be a policy in this subject. Now,
there are four schools of thought—
Ayurvedic, Unani, Homoeopathy and
Alopathy. They require a systematic
approach. In these matters, I would
like to know how this amount of Rs.
81.95 crores is going to be divided.
This is a very important issue. What
are the appropriate steps which Gov-
ernment is visualising in this matter ?
Will the hon. Minister enlighten
this house on this issue?

¥ SHRI NIHAR RANJAN LAS-
KAR : The following schemes are
being implemented or are being de-
veloped by the Government of India.
(1) The Central Council of Indian
Medicinesto evolve a uniform stan-
dards of education in Indian systems
of medicines to maintain a Central
Register also. (2) The National In-
stitute of Ayurvedic medicines at
Jaipur has been established to pro-
vide education and research of a
high order in Ayurvedic both at the
undergraduate and post-graduate
levels, (3) The Gujarat Ayurvedic
University at Jamnagar is ha ving
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facility not only for under-graduate
education but also for post-graduate
degree and P.H.D. The Indian In-
stitute of Advance Studies and Re-
search in Ayurveda at Trivandrum is
also being developed which is fina-
ced by the Cenual Government. At
present there are g1 colleges in the
country and we are also helping
them. We are taking several steps to
develop these systems.

Sale of Coal ash to Cooperative
Societies

*1093 : SHRI NITYANANDA
MISRA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that ins-
tructions have been issued by his
Ministry for sale of coal ash on priority
and preferential basis to Coopera-
tive Societies only which are engaged
in national building activities espe-
cially in Central and South Ccutral
Railways;

(b) if so the details in this regard;

(c) whether it is also a fact that
these instructions arc not being carri-
ed by the Authorities and extension
for contracts to such societies which
were ducin 1980 have not been exten-
ded so far ;

(d) if so the reasons thereof and
what steps Government have taken
or propose to take in this regard for
extension of contract for sale of coal
ash to Cooperative Societies; and

(e) the authorities responsible for
non implementation of instructions
and the steps taken against them?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI MALIKARJUN) : (a) fo
(e). A statement is laid on the table
of the Sabha





